Central Administrative Tribumal
Principal Bench

OOA. NO.‘887/91

New Delhi, this the 19th Day of May, 199,

HON'BLE SHRI Je.Pe SHARMA, MEMBER (J)
HON'BLE SHRI B.Ke SINGH, MEMBER (A)

1. R.N,Aggarwal s/o Sh, Inder Dev
Stenographer.

2. Gurjeet Kaur Puri w/o late
Shri J.S.Puri
Stenographers

3, RsLeSardana s/o late 3Sh, T oD e3ardana
Stenographers

& 4 Mrs, Naresh Manra u/o Sh, ReKe.Manra,
Stenographers
-

§. OSeKAggarwal s /o late Kunj Behari Lal
Head Clerk

Ge G.K.U%hi s /o Sh, MeRelahi,
Head Clerks

7 I1.NoChhabra s/o Shri P.MeChhabra

*  Head Clerke / 5 %
8 J.Pe.Yadav s/o Sh¥ Algu Ram
¢ Relsaany o -
A1l employees under and c/e Chief Commissiomer of
Income otax(Admn.), Central Revenue Building, 1.PsEstate,
New Delhi,
.o..“pplicants
g (By none)
A Y
Versus

Chief Commissioner of Income-tax (Admne ),
Central Rgvenue Building,
1.P.Bstate,
Neu Dglhi - 110 002, Respondent

(By None)

Judge rent(Orallp

Hon'ble Shri J.PeSharma,M(J)

None is present on bghalf of the applicant and none

is present on behalf of the respondents. The application is,
)

B on
thep@fore, dismissed in default oprro“éecution.* No costse
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